
_,:'r 

	

0 	 In The Central Alministrative TriSunal 
Calcutta Bcnch 

UA.1302 of 197 

Piseent : H*i'Ile 'Ir, 0. Purkayastha, Juiiciai. I9omler 

Hen'Il. Mr. G,$. Min git AimJ.nistratjve Pnöar 
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Ur 	fXiiirsuqh Deputy 
Druoter Generál(Pmrsennel), 0/s 
Telocsmmünicati.n, Sanchar Bhawan, 
Now Dihi. 

Chief General Nnar, Teleosm, 
10, R.S.. Square, Calcutta-13. 

Divisisnal Enjnser, Tolecofrtp  
tical 1iSre CIlS Prejeot 

P.O. Jhaljhalia, flia. 

.... Rse1snisnts 

For the Aplican t 	Mr. S.N. litra, Aivacate 

Mr. 8.?. Ray, Rivsøte 

Mr, P.K. Ohesh, Aivecate 

Far the Respsnitents 	M. K. Banerjee Aivsoate 

Hear. an ; 14-3-200 	 Date 3f'DriPr : 143-2000 
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D. PURXAYASTHA ..  

Li. Mivecate Mr. Mitra' 2ppearing on 5h2lf of the apjlicant, 

sulmits that the aeniarity position Of the a1plicaflt as clairTni in 

the 	aliatien has Seen 	 the De!artm an t. But no cernim.j- 

nicati'en has Seen male in this roarl to him Sy the rassniite. That 

fact is not lisutei Sy is. Bnsrjee' a.eearin! in So half of the rs.s- 

panlents 	 in VISw 

of the af'erssait circumstances, if the statement male Sy Li. Aljocate 

Mr. Mitra is correct, there? ire, respanlents shsuli c.mmunicate the 

cjsian in this reari ta the applicant forthwith. if' the !rieance 
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of the ap1icant is remaveAd by the resefld1ts as stated by L. 

1vecata hr. hitra, the senisr].tY pssitiI 5hu1 Ii Iuli'el 

accrid ingly. With this iservatin, a1icatin is Wispossol of 

L. Advocate f1. Banerjee orcaucel ene latter Satefl 1st 

June' 18 writtCfl iy the Aüistant DirctS.r Ganeral(SGT)i flinistry 

of Comunicatifls,  D.artrrfl t of Te leeernmufli catins, Gove n ment 

of ija. That letter may be ket in reoarà. 

( G.. 1jni ) 
1er(A) 

( D. purkayastha 
iml.r(3) 
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